
20.09.2017                   J-1        FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 11 
HON'BLE MS. JUSTICE INDERMEET KAUR

1. W.P.(C) 5868/2017 ALOK BANSAL & ORS AKHIL SIBAL,SHIVENDRA 
VS.GURU GOBIND SINGH SINGH,KAHNAVI MITRA,
INDRAPRASTHA UNIVERSITY & ORS ADITI PHATAK,MUKUL TALWAR,

ANITA SAHANI,T.SINGHDEV,
PUJA SARKAR,MICHELLE 
BIAKTHANSANGI DAS,TARUN 
VERMA,SURESH CHANDRA SATI,
PRADEEP C.SATI

COURT NO. 16
HON'BLE MR. JUSTICE V.KAMESWAR RAO

FOR PRONOUNCEMENT OF ORDER

AT 10.30 A.M

1. CM NO. 20317/2015 PRITHVI NATH PANDEY IN PERSON
   IN W.P.(C) 1164/2014 VS. MOTI LAL NEHRU A.P.S. AHLUWALIA

COLLEGE & ORS. S.S. AHLUWALIA
JATIN TEOTIA
SANTOS KUMAR
ABHINAV SHARMA
SHIKHAR SAHA



20.09.2017                   J-2        FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO.30  
HON'BLE MR. JUSTICE I.S.MEHTA

1. BAIL APPLN. 1113/2017 VIRENDRA JAIN VIKRAM CHAUDHRI, 
VS. ENFORCEMENT DIRECTORATE S.P. SINGH
DELHI ZONAL OFFICE ZONE II HARSHIT SETHI
NEW DELHI PRAGATI SHARMA

SANJAY JAIN,
SANJAY NARULA
AMIT MAHAJAN
ABHISHEK GHAI
ADRIJA THAKUR

2. BAIL APPLN. 1114/2017 SURENDER KUMAR JAIN VIKRAM CHAUDHRI, 
VS. ENFORCEMENT DIRECTORATE S.P. SINGH
DELHI ZONAL OFFICE ZONE II HARSHIT SETHI
NEW DELHI PRAGATI SHARMA

SANJAY JAIN,
SANJAY NARULA
AMIT MAHAJAN
ABHISHEK GHAI
ADRIJA THAKUR

    HIGH COURT OF DELHI                            
    19TH SEPTEMBER ,2017                              REGISTRAR (LISTING)



20.09.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

COURT NO. 23 (OS-C) 
HON'BLE MR. JUSTICE S.P.GARG

       AT 02.15 P.M.

18. CS(OS) 1853/1998          GOYAL FASHIONS LTD.          SHANKAR VAIDALINGAM,    
                              Vs. SHANTI VIJAY JEWELLERS & SHIVAM VAIDALINGAM,
                              ANR.                         ARUN VASHISHT,G.S. CHAUHAN 

******


	20.09.2017JUD
	jud20092017o

